
115 Written Answers       [ RAJYA SABHA ] to Questions 116 

Setting up Industries in India by 
Foreign Companies 

1247. SHRI U. R. KRISHNAN; Will 
the Minister of INDUSTRY be pleased 
to state; 

(a) the number of foreign companies 
(Private as well as Government 
companies) which have come forward to 
set up industries in India; and 

(b) what action Government propose 
to take in this regard? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI): (a) and 
(b) 26 applications for grant of letters of 
intent/industrial licences under the 
Industries (Development and Regulation) 
Act, 1951, submitted by FERA 
companies for setting up of industries in 
India have been registered in the 
Secretariat for Industrial Approvals since 
1-1-1982 and upto 20-7-1982. Out of 
these, one application has since been 
rejected and the remaining applications 
are persently at various stages of 
processing. These applications will be 
considered on merit and within the 
framework of announced industrial 
policy. 

 

 
1249. [Transferred to the 27th July, 

1982.] 
Items manufactured by H-M.T. 

1250. SHRI GHCJUSE MOfflUDDIN 
SHEIKH: Will the Minister of IN 
DUSTRY be pleased to state: 

(a) what are the (details of the items 
manufactured by Hindustan Machine 
Tools; 

(b) whether it isl a fact that Hindustan 
Machine Tools has formulated a plan to 
increase the production in various plants; 
and 

(c) if so, what are the details 
thereof? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TTWARI): fa) The 
items manufactiired by HMT.Ltd. are as 
under:— 

1. Machine Tools including Printing 
Machinery and Dairy Machinery. 


